IN THE NATIONAL COMPANY LAW TRIBUNAL: NEW DELHI

PRINCIPAL BENCH
ITEM No. 303
CP (IB)-1921/ NCLT/
MB)/MAH /2018
IN THE MATTER OF:
Corporation Bank ... Applicant/ petitioner
V.
Eurobond Industries .+»  Respondent

Under Section 7 of IBC

. Order delivered on 08.06.2020
CORAM: 1
SH. B.S.V. PRAKASH KUMAR
HON’BLE ACTG. PRESIDENT

Mr. Shyam Kapadia, Ms. Rubina Khan, Advs. for RP
Mr. Rohan Cama, Adv. for R-3
Mr. Rohan Agarwal, Mr. Darshit Dave, Advs. for R-1

ORDER

tion 12A ‘application filed by the resolution

rased on the CoC resolution, the company petition is

sations are also closed.

\,.o.

(B.S.V PRAKASH KUMAR)
ACTG. PRESIDENT




